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' Name of the Company

Peasons Private Ltd. & Ors.

Under Section 391(2) & 394

Sl.
No.

Name & Designavtion of Authorized
Representative (IN CAPITAL
LETTERS)

Appearing on behalf
of

Signaturé_ with date

™

S

PT--

/ A



26-07-2017 = TP No. 256/KB/2017 — CP No. 213/2016 - CA No. 647/2016
Peasons Private Ltd. & Ors.

ORDER

The Ld. Lawyer on behalf of the petitioner is present.

The petitioner has already given the replies to the queries of the Regional
Director, Eastern Region, the proof of which has been filed in the Court by way
of an affidavit.

No one is present on behalf of the Regional Director, Central Government.

Fix the matter on 11-08-2017.

<A
MANORAMA KUMARI
MEMBER(J)




